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5.0. 1316{E)—In exercise of the powers conferred
by Sections 4 and 5 of the Delhi Urban Art Commission
Act, 1973 (1 of 1974), the Central Government hereby
appoints Shri Raj Rewal, as Chairman (Part Time) and Smt.
Sonali Bhagwati, Shri Eric P. Mall, Shri Satish Khanna and
Joint Secretary (DL) in the Ministry of Urban Development,
as Members (Part Time) in the Delhi Urban Art Commission
(DUAC), for a period of three years from the date of

- assumption of the charge of the post, or until further orders,

whichever is earlier. The Central Government also hereby
nominates the representative of the Governiment of NCT of
Delhi as permanent invitee to the meetings of the
Commission.
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